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Masjid Police Station on the same day
but no action wag taken by the Police
Station authorities;

(c) wheher it is also a fact that she
has not been traced so far;

(d) whether it is also a fact that
4 children of Delhi Cantonment area
were kidnapped nearly 2 years ago
but the Police has not been gble to
trace them 8o far; and

(e) the steps Government propose
to take 1o stop such incidents?

‘The Minister of State in the Minis-
try of Home Affairs (Shri Vidya
Chearan Shukla): (a) and (b). A
complamn* was lodged at the Jama
Masjid Police Station on 8-3-1987 by
a resident of Turkman Gate stating
that his daughter had been kidnapped.
She has been missing since T-3-1967
A case under Section 363 LP.C. was
registered at the Police Station and
immediate investigation was taken up

(c) Yes, Sir.

(dy The Delhi Police are on the
alert for anv clues to the recovery of
the 4 missing children of Delhi Can-
tonment.

(e} The Delhi Police have taken
special steps to keep the activities of
anti-socia] elements under effective
check.
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Kidnapping of Young Girls in Delhl

§13. Shri Baburao Patel: Will the
Minister of Home Afflairs be pleased
to state:

(a) the number of young girls that

613.

(b) the action taken by Government
to recover these missing girls; and

(e) the measures taken by Govern-
ment to prevent such kidnappings in
future?

The Minister of State in the Minis-
try of Home Afiairs (Shri Vidya
Charan Shukla): (a) and (b). During
the months of January, February and
March (upto 25-3-67)) 54 girls and
women were reported to have been
kidnapped or abducted. 41 of them
have already been recovered. The
Delhi Police are making vigorous
efforts to trace the remaining missing
persons.

(¢) The Delhi Police have taken
speeinl steps to keep the activities of

anti-social and criminal elements
under effective check.
Arrests under D.LR./Preventive

Detention Act during Indo-Pak
Conflict in 1865

$14. Shri George Fernandes:
Shri J. H. Patel:

Will the Minister of Home Affairs
be pleased to state:

(a) the number of Indian citizens
detained for security reasons or on
any other count under the Defence
of India Rules and/or the Preventive
Detention Act during the hostilities
between India and Pakistan in the
months of August, September and
October, 1965; and

(b) how many
under detention?

The Minister of Home Aftairs (Shri
¥. B. Chavan): (a) and (b). The in-
formation is heing collected and will
be laid on the Table of the House.

of them are stilt

Btatus of Urda
§15. Sbri George Fernandes:
shri J. H. Patel:
Will the Minister of Home Afairs
be pleased to state:

(a) whether Government have re-
ceived representations ifrom some

A





